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MR. DEPUTY CHAIRMAN: Shri Ambeth Rajan, not here. Shri Y.S. Chowdary,

not here. Shri Ram Kripal Yadav, not here. Shrimati Gundu Sudharani, not here.
Shri Parshottam Khodabhai Rupala.

Demand for setting up an effective mechanism to curb the sale

of spurious medicines in the country

SHRI PARSHOTTAM KHODABHAI RUPALA (Gujarat): Sir, due to increase in
various diseases in masses, rising population, there is an increase in demand for
various medicines, which results in availability of duplicate medicines in the market
which severely impacts human health. Due to lack of awareness about duplicate
medicines and drugs, people are buying medicines from the market. Further,
pharmaceutical companies are also increasing their production capacities without any
control or clearance from any Government agency Due to the increase in demand
for generic drugs, the gap between demand and supply has also increased. As per
the World Bank report, 35 per cent of medicines are produced in our nation and
thousands of crores of duplicate medicines are also manufactured in cur nation.

Due to lack of proper mechanism to trace out duplicate medicines, precious
human lives are in danger. I request the Central Government to take urgent fruitful
action at the earliest so as to curb these activities in consultation with the State
Governments.

MR. DEPUTY CHAIRMAN: Shri C.M. Ramesh, not here. Shri Chaudhary
Munavver Saleem.

Demand for instififing an inquiry and taking strict action against
officials responsible for custodial deaths of prisoners belonging

to minority community in Tihar Jail recently
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MR. DEPUTY CHAIRMAN: The House stands adjourned till 11.00 p.m. on
Monday, 19th August, 2013.

The House then adjourned at forty-five minutes past five of the clock till
eleven of the clock on Monday, the 19th August, 2013.



